
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

COCP NO. 03/ChdlHry12017 
IN 

CP No.l21(ND)12016 
RT CP No. 1801ChdlHry12017 

Mr. Chirag Mahendra Vora. . . .Petitioner-Depositor. 

vs. 

SRS Limited,Faridabad. ... Respondent- Contemnor 

Present: Mr. Jaspal S. Pannu, Advocate for Petitioner-Depositor 
None for respondent. 

To be listed on 10.08.2017 along with CP NO. 

21 173(4)IChdlHry/2017. 

~- - - 
~~ 

- - -- 
(Justice R.P. Nagrath) 
Member(Judicia1) 

~ P U g u s t .  04,2017 
Saini 


